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Schemes hitherto undertaken to 4m1 
with thi* problem.
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Drop la Ronl Bualneai of LXC,

*%85. Shri H N. MakerJee: will the 
Minister of  Ftnanoe be pleased to 
state

U) whether it is a fact that the 
mr*i business of the Life  Insurance 
Corporation of India has shown a sig­
nificant drop between 1963 and 1966;

(b)  if so> what are the relevant 
figures, end

(a) whether steps have been taken 
towards decentralising servicing work 
to the branch level and using regional 
iViTi»t/ag'es in orrfer to reach  caUit- 
trysjde effectively’

The Minister ot State in the Minis­
try 0f finance (Shri K. C. Pant): (a)
and (b)  No. Sir  The rural business 
of the LIC during the financial year 
1 1-1962 t0 31-3-1963  was Rs 233 5 
crones equivalent to an annual figure 
of Rs 1868 crores  Since the new 
business during the financial  year 
196$-68 was R<* 2120 6 crores, thert 
wâ an increase during  the  period 
betveen 1963 and 1966

(o) Yes, Sir
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Release of Mill Cloth in Cut Pieces

*987 Shri M. S. Marti: Will  th* 
Minister of  Finance  be pleased  to 
state

(a) whether Government are âar* 
of the fact that large quantities of mill 
cloth dre bei-’g ’-ele'» ed in the form 
of fents or cut pieces to escape excise 
duties and they aie thus  competing 
with handloom (.loth,

(b) if so, whether there is any pro­
posal to levy excise duties On fents of 
mill-made cloth to avoid such compe­
tition with handloom cloth, and

(c) if not whether Government pro- 
pose to ibius any direction  to the 
State Governments to levy sales tax 
on the fents of mill made cloth  to 
help handloom industry’

Hie Minister of State in the Minis­
try of Finance (Shri K C. pant)* (a)
No Sir

(b) Does not arise Fents of cotton 
fabrics are already subject to Central 
Excise duty as well ag additional ex­
cise duty (m lieu of sales tax), though 
at concessional rates

(c) The question does not arise.

Farakka Barrage

*988. Shri Indrajit Gupta: Will the 
Minister of Irrigation and Power be 
pleased to state:

(a)  whether Government's attention 
has been drawn to a recent statement
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by the Chairman, Calcutta Port Com­
missioners to the effect that dredging 
can no longer check the deterioration 
in the nver Hooghly’s draft and that 
unless normal supply to head-water 
was made available throughout  the 
year, the river would soon cease to be 
navigable by sea-going vessels, and

(b)  if so, whether there is any plan 
for  expediting  completion  of the 
Farakka Barrage’

The  Minister  of  Irrigation  and 
Power (Dr. K. L. Rao): (a) Yes, Sir

(b)  The progress on the Farakka 
Barrage Project is constantly under 
review and all steps are being taken 
for the completion of  the  Farakka 
Barrage Project as early as possible

Sulphur of Fertiliser Plants

*989. Shn D. N. Patodia: Will the 
Minister of Petroleum and Chemicals
be pleased to state

(a) whether the supply position of 
sulphur for fertilizer plants  is  en­
couraging,

(b) whether non-availability or re­
duced availability of  nitrogen  will 
affect the factories at Namrup, Visa- 
khapatnam and Alwaye, and

(c) whether the question of utiliza­
tion of pyrites as an alternative to 
sulphur is being considered by Gov­
ernment’

The Minister of Planning, Petroleum 
and Chemicals and  Social Welfare 
(Shri Asoka Mehta) (a) The supply 
position of sulphur for fertilizer fac­
tories appears to be improving

(b) It is presumed that the refer­
ence is to sulphur  The non-avail- 
abihty or reduced  availability  of 
sulphur will affect the production at 
Namrup, Visakhapatnam and Alwaye.

(c) Yes, Sir.




